Comparative Chart

Annexure 2
Sl. | Regulation Text of Amendment Regulation Minor drafting Changes Rationale
no. no.
1 Preamble, | In..(Surveyors and Loss assessors) Regulations, The word “Insurance” added before Surveyors To show the correct title
Objective | ..... (Surveyors and Loss assessors).. and Loss Assessors of the Regulation.
and S.no. ..India (Surveyors and Loss assessors)..
3
2 1.2 They.. except Regulation. 3(2) (b) and (c) which These regulations ... However, Regulation 4.2 (b) | Flow of text and
and (c) of these regulations correction of cross Ref.
3 3.4 Regulation 2(11) shall be omitted. Sub regulation (11) of Regulation 2 shall be | Expansion of Format
omitted.
4 3.7 Sub-Regulation (15) of 2 shall be omitted. Sub-Regulation (15) of Regulation 2 shall be
omitted.
5 Heading CHAPTER Il - Heading removed
LICENSING PROCEDURE
6 4.2 Sub-Regulation (2) . .. .Regulation 3 Sub-Regulation (2) .. of Regulation 3 Flow of text. The word
“of” added
7 4.2. Provided.... These Regulations An applicant... these Regulations 3(2) Realighment for better
clarity and readability.
8 4.3. Documents to be submitted Documents to be submitted on line only To bring more clarity

Sub-Regulation (3) of Regulation 3 shall be

substituted, namely:.. Form-IRDAI-1-AF..

Sub-Regulation (3) of Regulation 3 shall be
substituted, namely ... form as may be specified

Alignment with the
deletion of form

Copy of Pan Card

Pan Card

The word “copy of “
deleted

Proof of Qualification (attested)

Proof of Qualification

The word “(attested)” is
deleted.

Copy of Marks sheet ... along with the training
completion certificate.

Marks sheet in support ...Training completion
certificate

The word “copy of “
deleted

Copy of Membership certificate....

Membership certificate...

The word “copy of “
deleted

The applicant shall upload the documents online
... shall produce the same whenever sought by
Authority.

Added to bring clarity.
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9 In Clause (a) of Sub-Regulation (4) of Regulation
3, ... “in the Form as may be specified”.
10 | 4.6 Sub-Regulation (9) of Regulation (3) shall be Repetitive phrase deleted. Typo error
substituted, namely:
11 |51 Sub-Regulation (1) of Regulation 4 shall be | Alignment with deletion
substituted, .. in the Form as may be specified by | of forms.
the Authority.
12 | 5.3 Clause (a) of sub regulation (5) of regulation 4
shall be substituted, .....in the form as specified, ..
13 | 5.7 Clause (p) of sub- Regulation 4 shall be omitted Clause (p) .. (5) of Regulation 4 shall be omitted Correct reference
14 | 5.12 In clause (1) of Sub- Regulation ( 6) ..IRDA | Interestis replaced with Interests Correct reference
(Protection of Policyholder’s Interest) Regulations,
2002"..2017”
15 | 5.13 In Clause (2) of Sub-Regulation (6) of Regulation | Alignment with deletion
4, .. “in the Form as may be specified”. of forms.
16 | 5.14 Clause (3) of Sub-Regulation (6) .. shall be prefixed | In Clause (3) of Sub-Regulation (6) of Regulation | Flow of text
with .. is required” 4, ..shall be substituted .. is required”
17 | 5.16 In sub-Regulation (11) of Regulation 4 word “shall” | In sub-Regulation (11) of Regulation 4, the word | Article added
be inserted .. “shall” be inserted ..
18 | 5.17 In Clause (d) of Sub-Regulation (12) of Regulation | Alignment with deletion
4, ..in the form as may be specified.” of “Fit and Proper
format.
19 | 5.18 In  Sub-Regulation (13) of Regulation 4, In  Sub-Regulation (13) of Regulation 4, Plural version added
department” shall be omitted. “indicating the departments” shall be omitted.
20 | 5.19 5.15. In clause (1) of sub-Regulation (15) of | In clause( 1) of Sub-Regulation (15) of Regulation | Plural version added
Regulation 4, ..in those department” shall be | 4,..“inthose departments” shall be omitted.
omitted.
21 |71 Sub- Regulation (1) of .. or otherwise, an application | Sub- Regulation (1) ..caused otherwise, an | The word OR deleted

2
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from such surveyor and loss assessor whose license | application from such surveyor and loss assessor
has expired and the application is | whose license has expired and the application is
22 | 101 In sub-Regulation (1) of Regulation 9, .. “in the | Added for alighment
Form as may be specified”. with the deletion of
forms.
23 | 11.2 Clause (k) and (I) of sub-Regulation (1) .. as they are | Clause (k) and (l) of sub-Regulation (1) of | Flow of text.
covered in 13(1)(i) above Regulation 13 shall be omitted.
24 | 121 Chapter V, heading ... Heading of Chapter V, “.. Flow of text.
25 | 13.2 In sub-Regulation (2) of Regulation 15 ..after the In sub-Regulation (2) of Regulation15, ..after the | Flow of text. .
wording “... words ...
26 | 141 After sub-regulation (3) of Regulation 16,... After sub-regulation (3) of Regulation 16, ... Flow of text. The
RegUIAtion 16(3A) . vovveeerereressersseres £ P additional word deleted.
27 | 14.2 Sub regulation (10) of Regulation 16 , wo rding .. In Sub regulation (10) of Regulation 16, words .. Flow of text
28 | 143 Sub regulation (18) of Regulation 16 ..16(18) shall | Sub regulation (18) of Regulation 16 ....(18) shall | Numbering Alignment
29 | 14.4 After sub-regulation (19) of Regulation 16 ... After sub-regulation (19) of Regulation 16, .. Numbering Alignment
16(19A) - ..o 16(19B) .. cevererererirrene (19A) ..(19B) ..coveverreereene.
16(19C) v (19C) .. v
30 | 15 Regulation 17: Trainee applicants: Regulation 17: Trainee applicants: Numbering Alignment
Regulation 17 shall be substituted, namely Regulation 17 shall be substituted, namely Changes and .
17 (1) ..17 (2) .. 17 (3) .. 17 (4) If a Surveyor and Loss | (1) ..(2)..(3) .. (4) If a Surveyor and Loss Assessor Replacement of Word
...a similar license in department(s) of general .. in additional department(s) ........cccceeeeeececrerenenes
insurance business .......ccoeeevceeveecesiesece e
31 | 16 Regulation 18 shall be omitted. Redundant as already

covered under Reg. 17.
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32 | 17 Regulation 21: Submission of reports by insurers Regulation 21: Submission of reports by insurers | Numbering Alignment
Regulation 21 shall be substituted namely: Regulation 21 shall be substituted namely: Changes
1 (1). .21(2).. 21(3).. 21(4)...21(5) Any other (2)... (2)..... (3) ....(4).... (5) Any other relevant
relevant data .... data.
33 |21 Schedule 1, Annexure 1 shall be substituted, | Schedule 1, Annexure 1 shall be substituted... | Correct reference
....(Amendment)Regulations, 2020 Regulations, 2015
34 | 22 The following Forms shall be omitted : i) In Schedule I, Annexure 2, Fit & Proper criteria | Aligned & Descriptions
i) Schedule 1, Annexure 2, Fit & Proper shall be omitted. a're rﬁrozgd for
criteria ii) In Schedule Il, the following forms shall simplitication.
ii) Schedule II, Form-IRDAI-1-AF— Application be omitted:
for a licence to act as Surveyor and Loss ..FORM - IRDAI-1-AF;..3-AF..-5AF..6
Assessor (Individual) (Reg. 3(1))...... 17-AF - AF .. -9-AF .. -13... 14 .. -15 ....16 ....17 AF
(Application for modification of licence).. 19 ...18 AF ..-19
(Half Yearly Report on Survey Jobs)
35 | 23(a) In FORM-IRDAI-2-LF of Schedule Il,the words ...shall “level of membership” in table in form | For consistency
be omitted. no.__, and ___ also shall be deleted
36 | 23(b) In FORM IRDAI-4LF, the words .....shall be omitted In FORM IRDAI-4LF, the words “and ....shall be Flow of text
omitted.
37 | 230 In FORM - IRDAI- 7-LF- the words .... shall In FORM - IRDAI- 7-LF- the words .... For consistency
be omitted. and “level of membership” in table
....shall be omitted
38 | 23(d) In FORM-IRDAI-8LF,the words “categories” shall be In FORM-IRDAI-8LF, the words “and... Flow of text
omitted. categories” shall be omitted.
39 | 23(e) In Form IRDAI-10LF, the words “levels ... In Form IRDAI-10LF, the words “level .. For consistency




